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manufacture of electrical insulation 
papers, are being received and con-
sidered on merits. 

Some schemes had been approved 
for establishing new projects for the 
manufacture of electrical insulation 
paper. No appreciable progress has 
been made bYl any of the licensees. 

Cemeat Export to Nepal 

6167. SHRI M. RAMGOPAL RED-
DY: Will the Minister of INDUS-
TRY be pleased to state: 

(a) whether India has allocated an 
export quota of 40,000 tonnes of 
cement to Nepal during June-Decem-
ber, 1980 despite dome.3tic shortages; 
and 

(b) if SO, the reasons therefor? 
THE MINISTER OF STATE IN 

THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) and (b). In terms of the Indo-
Nepal Treaty of Trade, goods which 
are prohibited or restricted for ex-
port, may be authonsd tor export by 
either country when needed by the 
other subject to an annual quota and 

with due regard to supply avail-
ability. Out of an annual quota ot 
75,000 tonnes of cement tor export to 
Nepal durin2 the year 1980, 15,000 
tonnes was earmarked for the period 
January -March 1980 and the balance 
60,000 for the period April-Dec-
ember, 1980. 
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Poly ChloriBated Bipheayls Safety 
TralM!Jfermers ill ..... -..trles 

6171. SHRI DIGVIJAY SINH: Will 
the Minister of INDUSTRY be pleased 
to state: 

, (a) w heth er in the Steel, Kining 
and several other industrietJ, the 
safety transformerfJ tor fire hazards 
ar~ still being installed with Poly 
Ch:orinated BiphenyJ. (PCB) as a 
coohng agent; 

(b) is it a fact that round the 
wor Id the use of this chemical is 
banned because of ita aerioue toxic 
eft'ect injurious to all living beings 
including mankind; and 

(c) if so, why has thi5 product not 
been banned and alternative products 
utilised as in other countries? 

THE MINISTER OF STATE IN 
THB MINISTRY OF INDUSRY 
(SHRY CHARANJIT CHANANA): 
(a) Yes, Sir. As Poly Chlorinated 
Bipheyl (PCB) has 8 high flash 
point, it is suitable for use in areas of 
fire hazards_ 

(b) The use of Polychorinated Biph-
enyl (PCB) has been banned in sonle 
.f the. developed countries such as 
Sweden and Japan because of its 

toxic effects. Environmental Protec-
tion Agency of USA has also iss ued 
its final rules banning the manufac-
ture of Poly Chlorinated Biphenyl 
and phasing out most uses of this 
chemical. 

(c) Government of India is actively 
considering the matter to discontinue 
the use or man ufa'Cture of this che-
mical in the country. Steps have 
already been taken to advise the 
Industry to use suitable alternatives 
to Poly Cholorinated Biphenyl. 

PeriodiMl. JLeriew 01 Po~ Reserva-
tion of lad_lies In s-.U Scale 

Seetor 

6172. SHRI A. A. RAHIM: Will the 
Minister of INDUSTRY be pleased to 
state: 

(a) whether Government periodi-
cally reviews the policy of reserva-
tion or industries in the small scale 
:.ector in the country; 

(b) the extent to which small 
ind ustries have developed becauSe of 
this policy; 

(c) the areas where the response 
of small scale entrepreneurs has been 
poor; and 

(d) whether these areas will bf: de-
reserved? 

THE MINISTER OF STATE IN 
THE MINISTRy OF INDUSTRY 
(SHRI CHARANJIT CHANANA) : 
(a) to (d). The list of items reserved 
for production in the small scale sec-
tor is kept under regular review. A 
review of certain industries undert.a-
ken by the DCSSI has shown that 
there has been substantial growth in 
the number of units and in the volu-
me of production among different 
product/ groups reserved the small 
scale sector. The other items reser-
ved fOr the small scale sector are 
also being reviewed' and necessary 
corrective measures would be taken 
on the basis of these reviews. 




